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(b) the amount realised by way at 
penalty during each of the past three 
.year, by the Railway Magistrates 
under the Indian Railways Act?

The Deputy Minister of Hallways 
(Shri Shahnawas Khan): (a) No. Al­

though the Railway Magistrates have 
been doing good work, the resultant 
reduction in the number of passengers 
travelling without tickets cannot be 
■called considerable.

(b) The amount of fines and excess 
charges recovered from the ticketless 
passengers prosecuted before the Rail­
way Magistrates during the past three 
years is as follows:—

Fines Excess
charges

Ra. Re.
1954-55 92,223 55,783
1955-56 41,198 45,439
1956-57 55,842 41,567

Class m  Posts
1696. Shri D. C. Sharma: Will the 

Minister of Railways be pleased to 
state the number of candidates inter­
viewed and kept on the waiting list 
for class III appointments by the 
Railway Service Commission, Allaha­
bad, as on the 30th of November, 1957?

The Deputy Minister at Railways 
(Shri Shahnawaz Khan): It is pre­
sumed the information required is in 
connection with persons who were 
selected for Class III appointments by 
the Railway Service Commission, 
Allahabad, and whose names were 
forwarded to the Northern and North 
Eastern Railways but have not been 
offered appointments as on 30-11-57. 
On this presumption, the required in­
formation is as given below:—

30-9-1957 
Northern Railway

1,535
1,210
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“GJVLF.” Scheme
1692.'Shri Eiayaperumal: Will the 

Minister of Food and Agriculture be
pleased to state the amount allotted 
for 1957-58 by way of loans and aid by 
the Government of India to the Gov­
ernment of Madras for sinking well* 
and well repairing schemes under the 
Grow More Food Programme?

The Minister of Food and Agricul­
ture (Shri A. P. Jain): No amount has 
so far been asked for by the Govern­
ment of Madras for sinking wells and 
well repairing schemes during 1957-58, 
hence no amount has been sanctioned.

Aerodrome at Trichy

1693. Shri Eiayaperumal: Will the 
Minister of Transport and Communi­
cations be pleased to state the amount 
allotted for the construction of a 
terminal building at Trichy Aero­
drome in Madras State?

The Minister of State in the Minis­
try of Transport and Communications 
(Shri Raj Bahadur): Rs. 6,20,620.

Community Development and NJS& 
Blocks, Madras State

16M. Shri Eiayaperumal: Will the 
Minister of Community Development
be pleased to state the number at 
Blocks started in South Arcot and 
Trichy Districts in Madras State 
under tfye Community Development 
and National Extension Service pro­
gramme since 1956?




